
3839        Written Answers        [ 4 APRIL 1955 ] to Questions 3840 
is such as the hon. Minister has explained just 
now? 

SHRI A. C. GUHA: The hon. Membei 
wanted to know whether the response bility 
for this irregularity has been fixed, and he also 
wanted to know as to who committed this 
mistake actually, and why. So, all that is 
under investigation. 

SHRI H. C. MATHUR: Am I to understand 
that the hon. Minister feels that nobody but a 
clerk is responsible? If I follow correctly the 
answer given by him, he says that it is only a 
clerical mistake. Am I to understand that the 
enquiry is now confined only to fixing the 
responsibility on two or three clerks? 

SHRI A. C. GUHA: By clerical mistake I 
did not mean any particular category of clerks. 
Except a few gazetted officers, I think, most 
of them could be classified as clerks. And I 
cannot prejudge the results of this enquiry. I 
cannot say who was particularly responsible 
for this mistake. But anyhow, I can assure this 
House that there was nothing serious to be 
worried about. 

SHRI H. C. DASAPPA: May I know, Sir, 
whether this sum of Rs. 75 lakhs falls under 
one item, or it is a total of a series of items? 

SHRI A. C. GUHA: It is not Rs. 75 lakhs. It 
is Rs. 72 lakhs. This is the payment in respect 
of three years. 

SHRI H. C. DASAPPA: Under how many 
items? 

SHRI A. C. GUHA: There might have been 
quite a number of items, but this was the sum 
total which was adjusted, and which was sent 
for payment under one order. And so it was 
under one entry. 

SHRI BHUPESH GUPTA: May I know, Sir, 
who finally signed that order? 

(No reply.) 

SHRI V. K. DHAGE: Is it the case of   the   
Government,   Sir,   that   when 

there are serious mistakes of this type, they 
are not detected in the Controller's office 
here? 

SHRI A. C. GUHA: That office also is an 
audit office. So it has been detected 
anyway. 

MR. CHAIRMAN: Questions are over. 

WRITTEN ANSWERS TO 
QUESTIONS 

ALL INDIA SERVICES 
*481. DR. RAGHU VIRA: Will the 

Minister for HOME AFFAIRS be pleased to 
state: 

(a) the names of the specialised pro 
fessions, if any, which have made 
representations for instituting All 
India Services; and 

(b) whether the proposal involves 
the laying down of a common syllabus 
for all the universities and institutions 
giving instruction and training in these 
professions? 

THE DEPUTY MINISTER FOR HOME 
AFFAIRS (SHRI B. N. DATAR) : (a) No 
such representation has been received. 

(b) Does not arise. 

 


